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Nomination of Members to the Select Committee
on the Delhi Prohibition-of Smoking and Non=
Smokers Health ProVection Bill, 1995,
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All the Menbers are hereby informed that Hon'ble Speak
- Delhi Legislative Assembly is pleased to nominate the following
members to the Select Committee to go into the various aspects of
the Delhi Prohibition of Smoking and Non=-Smokers ‘Health Protection
Bill, 1995 :- ' ' e £ =5 e ’

”

1., Shri Alok Kumar, MLA " . Chairman

AR 2 Dr. Harshvacrdhan o :
i (Minister=-in-Charye of. the Bill) .Member

| 3. Shri vasdev Kaptan, MLA ° . * ' Menber
j ¥ -4, . shri Mddan Lal)Gaba, MLA- : Member
| 5. Shri Kirti hzad, MLA** ' Member
_ 6. Shri Jag Pérvesh.chandpa: MLA" i“Membef
) | o i Shri Matin Ahmed, MLA =~ " Member
’2. | The Committee will supmit its report by the next Sessi
7 Shri P.N. Gupta, Secretary, Delhi Vvidhan Sabha, will be

the ex-officio Secretary of tie Committee,

£ ) P.N., GUPTA
SECRETARY :
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